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fMimi: Adviaaa* of the. Planning 
Commission era at twwt visiting 
different State Capitals  to finalise 
jbunn Flan of dflteicnt State* ter 
tB( ctiflut year.

(b) and (c). The discussions start
ed on th* 28tK May and would conti
nue uplo third week ol June, 1987.
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*9SS. Hr. Kant Slack
MMIwiaM Ntrlep Kanr:
8tart MkaU MMn: 
flkrl K. N. thrny:

WUl the Minister of  Health  « *
FamBj Fhnnlni be pleased to state:

(a)  whether Government have for. 
mulated any schemes and advised the 
Bihar Government to take adequate 
steps for the restoration of the normal 
health of the citien* of the State who 
underwent long sufferings on account 
of mal-nutrition since the famine set 
in; and

(b> if so, the details thereof?

The Minister of Health aad Family 
Planning (Dr. S. Chandrasekhar); (a)
Yes, Sir.

(bj The State Governments  have 
been advised and assisted as follows:

(1) Multi-vitamin tablets, drugs and 
dietary supplements, baby foods and 
other nutrients are being supplied to 
and distributed by the State Govern
ment to the  vulnerable group of 
population;

() Special feeding programmes are 
being run with the help of the Indian 
Red  Cross  Society,  CARE  and 
UNICEF;

()86.29 million doses of small pox 
vaccine (freee dried) have been sup
plied to the State Government;

()   Materials for production of 285 
lakhs doses of cholera vaccine and 180 
lakhs doses of TA.B.  vaccine have 
been received from UNICEF aad the 
production of vaccines is being under
taken;

(5) 08 bottles of 1 litre each of 
AttiMSw (protaia hydiolystate) bn* 
been supplied to the State- Gmnr 
ment for treatment of Mute cases «f. 
mal-nutrition; aad
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(6)  For improving the arrangement* 
or drinking water  supply  drilling 
rigs, hand-water pumps, water testing 
Vits end chlorinating units have been 
obtained from UNICEF and supplied 
to  the  State  Government.  More 
such equipment is being obtained.

AlnuM by Banks against FoodgTaine

•2*7. Shri Togendifc Sharma: Will 
the Minister of Finance be pleased to 
state:

(a) the amount of credit provided 
by the banks as  advanced against 
toodgrains during the year 1968-07;

(b) whether the regulatory functions 
of the Reserve Bank of India were 
fully utilised to prevent speculative 
activities in foodgrains trade;

(c) whether  any bank  has been 
penalised for  violating  the Reserve 
Banks instructions  in this respect; 
and

(d) the number of banks so pena
lised?

The Minister of State in the Minis
try of Finance (Shrl K. C. Pant); (a)
A statement showing the amounts out
standing at the end of each month in 
the year 1966-67 in respect of advances 
granted  by  scheduled  commercial 
banks against the security of  food
grains is laid on the Table  of  the 
House.  [Placed in Library. See No. 
LT-8667).

(b) The Reserve Bank has prescrib
ed necessary margin and ceiling res
trictions on bank advances against the 
security of foodgrains with a view to 
prev entity the use of bank finance in 
speculative trading in foodgrains.

(c) No, Sir.

(d) None.

MhUe Eiyinanare la States 

•tt*. Shri  Chita nl  PaaigraH:

Will the Minister of Haaaw be pleas-
to state-.

(a) whether the State Chief Minis
ters had agreed to reduce public ex* 
penditure in their respective States;

(b) the percentage of public expen
diture which they have agreed to re
duce in respect of each State; and

(c) the extent to which this will 
help in relieving the Central burden 
towards States public expenditure?

The Minister of State in the Minis
try of Finance (Start K. C. Pant): (a)
to (c).  It was generally agreed at 
the recont Conference of the State 
Chief Ministers and Finance Ministers 
that there should be no recourse to 
deflcii budgets and overdrafts. This 
meant that public expenditure should 
be restricted to the resources in sight 
and not necessarily that there should 
be reduction in expenditure  if  re
sources could be found for meeting H.

Devaluation of Butina

*228. 8hn K. K. Btrta:
Shrl Ram Klahan Gapta:
Shrl Bfbhutl Mishra:
Shri K. N. Tiwary:
Stan S. C. Bamanta:
Shrt A. K. Kbku:
Dt. Karol Singh:
Shrimati Nlrlep Kaur:
Shrl S. N. Maid:
Start TrhUb Komar Chatfcdharl: 
Start D. N. Patodia:
Start AbdnJ Ghaal Dar:
Start C. C. Desai:
Start K. Baroa:
8taii Vlahwa Natta Paadery:

Will the Minister of  Ftaaaee  be 
pleased to state:

(a) whether recently or ia the near 
past Government have made any as
sessment of the effects of the devalua
tion of the rupee on the ltadlaa eco
nomy;

(b) if so, the details thmef;

(e)   whether Qovsamanent  contem
plate to take any muum to Iran 
(tan the Rupee; sad

(d) if so, th« nature fciw




